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MANTRALAYA MEN UP MANTRD)
(SHRI JAGANNATH PAHADIA) : (a) and
(b). The 6th Indian Cooperative Congress
was convened by the National Cooperative
Union of India. The National Cooperative
Union of India has sent to the Government
draft resolutions of the Congress. These
cover the following subjects :

(i) General approach to Cooperalive
Movement.

(ii) Cooperative Credit.

Cooperative Marketing, Processing,
Storage and Supplies.

(iii)

(iv) Consumers Cooperatives.
(v) Industrial Cooperatives.

(vi) Uiban Credit.
(vii) Cooperative Housing.
(vin)

Cooperative Insurance,

Cooperative Training and Fduca-
tion.

(ix)

(x) Women’s education.

The National Cooperative Union of
India has further intimated that these resolu-
tions are yet to be considered and finalised
by the Governing Council of the National
Cooperative Unisn of India.

(¢©) Finalised resolutions are awaited.

National Minimum Wage for
Handloom Workers

490, SHRI C.K. CHANDRAPPAN : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether there is any proposal before
the Centre to enact law for implementing
national minimum wage for the workers in
the handloom industry ; and

(b) if s0, the details thereof ?
THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
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PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) No.

(b) Does not arise,
Expert Committee on Uncmployment

491. SHRI C.K. CHANDRAPPAN : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) the progress madc in the work of
the Experts Committee on Unemployment ;
and

(b) when the said Committee is expec-
ted to submit its rcport ?

THE MINISTFR OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R, K.
KHADILKAR) : (a) The Committee has
done preliminary work and afier inviting
the views and comments fiom the general
public, crganisations, etec, it has finalised
the questionnaire which is expected to be
issued shortly.

(b) It is not possible to state this at
this stage, though the Committce is doing its
best to submit the rcport as early as
possible,
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